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m{*[FEDERATION OF BRITISH INDUSTRIES
SCHOLARSHIPS

53. SHRI RAM SAHAI: Will the Minister
of EDUCATION AND SCIENTIFIC RESEARCH be
pleased to refer to page 71 of the Report of the
Ministry of Education and Scientific Research
for 1956-57 and state:

(a) whether the five candidates remaining
to be sent from India for training in various
branches of engineering in the British
Industries in pursuance of the offer of scholar-
ships made by the Federation of British
Industries during 1956-57 have since gone to
the United Kingdom; and

(b) what are their names and which
places they belong to?]
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[RAJYA SABHA ]

on the Table 1026

f [THE MINISTER ofF STATE IN THE
MINISTRY oF EDUCATION  AND
SCIENTIFIC RESEARCH (Dr. K. L.
SHRIMALI): (a) No, Sir.

(b) Does not arise.|

FELLOWSHIPS FOR THE TRAINING OF
TEACHERS FOR TECHNICAL INSTITUTIONS

54. MouLANA M. FARUQI: Will
the Minister of EDUCATION AND SCIENTIFIC
RESEARCH be pleased to state:

(a) whether Government have recently
instituted some senior and junior fellowships
for the training of teachers for technical
institutions at certain selected centres; and

(b) if so, how many (i) senior and (ii)
junior fellowships have been instituted?

THE MINISTER oF EDUCATION AND
SCIENTIFIC RESEARCH (MOULANA ABUL
KALAM AzAD): (a) and (b). Not yet, but the
matter is under consideration.

PAPERS LAID ON THE TABLE

NOTIFICATION PUBLISHING LOK SAHAYAK
SENA RULES, 1957

THE DEPUTY MINISTER oF DEFENCE
(SHRI K. RAGHURAMAIAH) : Sir, I beg to lay
on the Table, under sub-section (3) of section
11 of the Lok Sahayak Sena Act, 1956, a copy
of the Ministry of Defence Notification
S.R.O. No. 385, dated the 21st October, 1957,
publishing the Lok Sahayak Sena Rules,
1957. [Placed in Library. See No. LT-400/57.]

NOTIFICATION PUBLISHING
CUSTOMSDUTIES DRAWBACK (GALVANISED
RONWIRE PRODUCTS) RULES, 1957

THE DEPUTY MINISTER ofF FINANCE
(SHRI B. R. BHAGAT) : Sir, I beg to lay on the
Table, under subsection (4) of section 43B of
the Sea



